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1539 hrs

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS
FORTY-SIXTH REPORT

SHRI § P BHATTACHARYYA
(Uluberia) 1 move

“That this House do agree with
the Forty-Sixth Report of Com-
mittee on Private Members’ Bills
and Resolutions presented to the

House on the 12th November,
18747
MR DEPUTY-SPEAKER The

question 1s

“That this House do agree with
the Forty-Sixth Report of Com-
mittee on Private Members' Bills
and Resolutions presented to the
House on the 12th  November,
1974

The mopion was adopted.

1531 hrs

OIL SEEDS AND EDIBLE OILS
PRODUCTION BILL*

st Wy foed (a1F7) & wwm
w7 g 5 fomedr 4 vaew & /Y
T ¥ 59 X AT AU AT Taqhy
¥ @ d S T4 gt AR AT 7L
sarr & fafaato & fag fefes ar
¥ wa a4 w5 AN w1 oA whag
swidtan & fassdor g v % surar
w0 giaE T T fadus w7 97
wfia # #1 wgahi & s 1)

MR  DEPUTY-SPEAKER The
question 1s

‘“That leave be granted to in-
troduce a Bill to provide for mea-
sures to assist rapid expansion of

production of oil-seeds and to
facilitate a more effective extrac-
tion of edible oils and other oils
from  different seeds both for
direct human consumption as well
ag for the manufacture of vanas-
pats, soaps and other products”

The mopnon was adopted,
of 7y forel @ & frdas dw w1
®E

CONSTITUTION AMEDMENT BILL*
(Substitution of article 177

SHRI K S CHAVDA (Patan) I
beg to move for leave to introduce
a Bill further to amend the Consti-
tution of India

MR DEPUTY SPEAKER The
question 1s

‘That leave be granted to 1n-
troduce a Bill further to amend the
Constitution of India”

The motion was adopted

SHRI K S CHAVDA Sir, I -
troduce the Bill

CONSTITUTION AMENDMENT
BILL*

(Amendment of article 366 and in-
sertion of mew article 371F)

PROF NARAIN CHAND PARA-
SHAR (Hamirpur) I beg to move
for leave to introduce a Bill further
to amend the Constitution of India

MR DEPUTY SPEAKER The
question 1s

‘That leave be granted to intro-
duce a Bill further to amend the
Constitution of India"

The motwon was adopted

PROF NARAIN CHAND PARA-
SHAR Sir, I mtroduce the Bill

*Published 1in Gazette of India Extra:;dmary Part II, Secuon 2,

dated 15-11-1974

tIntroduced with the recommendation of the Presdent,



